No. Dir. (F&VP)/43/CAC/FSSALOY
Food Safety and Standards Authority of India
Ministry of Health & Family Welfare, Govt. of india
3rd & 4th Floor, FDA Bhawan, Kotla Road,
New Delhi-110 602

. =M
: Dated:[0May, 2011
MEETING NOTICE '

Subject: Fourth Mesting of Central Advisory Committee of FSSAI on 24" May,
2011 (Tuesday) — reg. X

The fourth meeting of the Central Advisory Committee (CAC) is scheduled to
be held on 24" May, 2011 (Tuesday) at 10.00 AM under the chairmanship of Shri
V.M.Gaur, Chief Executive Officer, FSSAl and Additional Secretary to
Government of India at Hotel Airium, Suraj Kund, Faridabad, Haryana. The agenda
of the meeting is enclosed.

You are requested to kindly make it convenient to attend the meeting. A line in
confirmation to your availability for the meeting to the undersigned or Shri Adesh
Mohan, Senior Inspecting Officer (Phone: 011-23237433, E-mail:
adeshmohan@fssai.gov.in}) will be highly appreciated. Further, suggestions for
subject matters that may be included in the agenda for the meetmg may kindly be
sent by 16™ May, 2011,

. b
P el
(5.S. Ghonkrokta)
Director
Tele-Fax: 611-23220594
E-mail: sghonkrolta@fssai.gov.in

To

1. Secretary, Department of Agriculiure & Cooperation, Ministry of Agriculture,

Government of India, Krishi Bhawan, New Dethi. Fax: 23386004, E-mail: sec-

agri@nic.in.

2. Secretary, Ministry of Health & Family Welfare, Govemment of india, Nlrman

- Bhawan, New Delhi. Fax; 23061252
3. Secretary, Depariment of Aniral Husbandry, Ddlry;ng and Fisheries, Ministry
of Agriculture, Government of India, Krishi Bhawan, New Delhi. Fax:23388008,

E-mail: secyahd@nic.in. '

4. Secretary (F&PD), Department of Food and Public Distribution, Ministry of

Consumer Affairs, Food and Public Distribution, Krishi Bhawan, New Delhi.
Fax: 23386052, E-mail: secy-food@nic.in




10

11.

12

The

Secretary (CA), Department of Consumer Affairs, Ministry of Consumer Affairs,
Food and Public Distribution, Krishi Bhawan, New Delhi. Fax: 23384716.
Secretary, Ministry of Food Processing Industries, Government of India,
Panchsheel Bhawan, August Kranti Marg, New Delhi-110049, Fax:26493012
Commerce Secretary, Department of Commerce, Ministry of Commerce &
Industry, Udyog Bhawan, New Delhi. Fax:23061796

. Secretary, Ministry of Micro, Small and Medium Enterprises, Government of

India, Udyog Bhawan, New Delhi. Fax:23063045, E-mail: secretary-
msme@nic.in ' »

. Secretary (PR), Ministry of Panchayati Raj, Government of India, Krishi

Bhawan, New Delhi. Fas: 23389028, E-mail: secy-mopr@nic.in

.Secretary, - Ministry of Environment and Forests, Government of India,

Paryavaran Bhavan, CGO Compiex | odhi Road, New Delhi. Fax: 24361896
E-mail: envisect@nic.in

Secretary, Ministry of Women and Child Development, Government of India,
Shastri Bhawan, New Delhi Fax:23381495, E-mail: secy wcd@nic.in

.Secretary, Department of Biotechnology, Ministry of Science & Technclogy,

Government of India, CGO Complex, Lodhi Road, New Delhi. Fax: 24362884

above mentioned Ministries/ Departments are requested to kindly

nominate, preferably a JS level officer but not below the rank of Director, for
attending the meeting.

13.

14.

15.

16.

17.

Sh. Satish Gupta, Food Safety Commissioner‘ for J&K & Controller, Drugs &
Food Control Organisation, State Food Health Authority, Patoli-Mangotrian,
Jammu-180007, J&K. Tele-fax:0191-2538527, 2538626, Mobile:09419180734,
E-mail: controllerdrugsfood@yahoo.in.

Sh, Ashwini Kumar Rai, Food Safety Commissioner for Madhya Pradesh &
Controller (Food & Drugs Administration), Govt of Madhya Pradesh, Idgah
Hills, Bhopal-462001, Tele-fax; 0755- 2665385.

Dr. O.P. Gupta, Food Safety Commissioner for Rajasthan & D:rector (Public
Health), Directorate of Medical, Health & Family Welfare Services, Govt. of
Rajasthan, Swasthya Bhavan, Tilak Marg, C-Scheme, Jaipur, Teie-fax: 0141-
2229858, Mobile: 09829333936, E-mail: directorph-rj@nic.in

Dr. (Mrs.) P. Sucharitha Murthy, Food Safety Commissioner for Andhra
Pradesh & Director, Institute of Preventive Medicine, Public Health
Laboratories and Food (Health) Authority, Naryanaguda, Hyderabad-500028,
Tel 040-27560191/27552203, Fax: 040-27567894, Mobile: +019849905229,
E-mail: diripm@yahoo.co.in

Sh. H. G. Koshia, Food Safety Commissioner for Gujarat & Commssmner
Food and Drugs Control Administration, Government of Gujarat, Block No. 8,
1st Floor, Dr. Jivraj Mehta Bhavan, Gandhi Nagar-382010, Gujarat. Tel: 079-
23253417, 23253399, Fax: 079-23253400, Mob: 09978405054, E-Mail:
hkoshia@yahoo.co.in, comfdca@gujarat.gov.in




18.8hri. D.N Naik, Food Safety Commissioner for Karnataka, Health & Family
Welfare Department, Government of Karnataka, Ananda Rao Circle,
Bangalore-560009. Tel: 080-22870943, Fax: 080-22201813.

19.8hri Saurabh Jain (IAS), Food Safety Commissioner for Kerala & Secretary ‘
(Health), Government of Kerala, Office of Commissioner of Food Safety,
Thycaud P.O., Thiruvanthapuram-895014. Tel: 0471- 02322833, 2322844,
Fax: 0471-2322855, Mobile: +919946105766, +918995023269, E-mail:
foodsafetykerala@gmail.com.

20.Sh. Satish Chandra (IAS), Food Safety Commissioner for Punjab & Principal
Secretary (Health & Family Welfare), Govt. of Punjab, Department of Health &
Family Welfare, Room No. 624, 6th Floor, Mini Secretariat, Sector-9,
Chandigarh, Punjab. Tel: 0172-2743442, Fax [5172—5.01622'1, Mobile:
09815074500. E-mail; pbsatishias@gmail.com

21.Dr. R.T. Porkai Pandian, Food Safety Commissioner for Tamil Nadu & Director
(Public Health & Preventive Medicine), Directorate of Public Health &
Preventive Medicine, 359, Anna Salai, Chennai-600006. Tel: 044-24320802,

. Fax: 044-24323942; Mobile: 09443091929, E-mail: dphpm@rediffmail.com

22.8h. R.K. Vats , Commissioner Food Safety for West Bengal & Secretary
(Health), Health & Family Welfare Department, Govt. of West Bengal |
Swasthya Bhawan, 3rd Floor, Wing "B", GN-29, Sector -V, Salt Lake , Kolkata
-7000091. Tel. 033-23579278, Fax:033-23572222, Mobiie: 09007392222 E-
mail: rkvats@wbhealth.gov.in.

23.Shri K.S. Singh, Food Safety Commissioner for Delhi & Director (PFA),
Government of Delhi, A-20, Lawrence Road Industrial Area, Ring Road, Dethi-
110 035. Tel: 011-27194858, Fax; 011-27153846.

24.5hri Kaling Tayang, IAS, Commissioner Food Safety for Arunachal Pradesh
cum Secretary (Health & FW), Government of Arunachal Pradesh, Department
of Health & Family Welfare, Narharlagun. Fax No:0360-2244184

25.Dr. Dilipkumar Baliga, Food Safety Commissioner for Puducherry & Director
(Health & Family Welfare), Directorate of Health & Family Welfare, Union
Territory of Puducherry, New Saram, Puducherry-605013. Tel: 0413-2249350,
Fax: 0413-2249351, Mobile: +919442397971, E-mail; dms.pon@nic.in

26.Smt. Seema Vyas, Food Safety Commissioner for Maharashtra &
Commissioner Food and Drugs Administration Maharashtra, S.No.341, Bandra
Kurla Complex, Madhusudan Kalelkar Marg, Bandra (East), Mumbai-400051.
Tel 26590548, Fax: 24591959, Mobile: 09422783400, E-mail:
svys@hotmail.com | :

27.Sh. Salim A. Veljee, Food Safety Commissioner for Goa & Director (Food &
Drug Administration), Directorate of Food and Drugs Administration, Govt. of
Goa, Old IPHB Complex, Altinho, Panaji 403 001, Goa. Tel:0832-2430048 (O),
0832-2461862 (R), Tele-fax: 0832-2224639, Mobile; 09822980727, E-mail:
s2veliee@yahoo.co.in.




28.8h. K. Subramaniam, Food Safety Commissioner for Chhattisgarh &
Controller, Food and Drugs Administration, Govt. of Chhattisgarh, Kalibadi,
Near Mahila Police station, Raipur-492001. Tel. 0771-2235226, Fax: 0771-
2221322, Mob: 09826143944, E-mail: maniiyer1958@yahoa.co.in.

29.8hri Manoj Kumar Sahu, Food Safety Commissioner for Daman & Diu &
Collector, OIDC Campus, Union Territory of Daman & Diu, Near Secretariat
Fort Area, Moti Daman- 396220. Tel: 0260-2230470, Fax; 0260-2230570.

30.Shri Ramniwas, Commissioner Food Safety for Chandigarh & Secretary
(Health), Chandigarh UT Secretariat, Sector-9, Chandigarh. Phone:0172-
2740008, Fax: 0172-2740337, E-mail:guishangirdhar@yahoo.com

31.8hri P. K. Das, Food Safety Commissioner for Haryana & Mission Director
NRHM, Government of Haryana, Paryatan Bhavan, Bays 55-58, Sector 2,
Panchkula, Haryana. Tel: 0172- 2573922, Fax; 0172- 2580466, Mobile:
09814213797, E-mail: md-hr-nrhm@nic.in

32.5hri. Subardhan, Commissioner (Food), Government of Uttarakhand,
Subhash Road, Dehradun Uttarakhand. Phone: 0135-2711718, Fax: 0135-
2712113

33.8mt. Radha Chauhan, Food Safety Commissioner for UP, Secretary &
Commissioner, Food & Drug Administration, Government of Uttar Pradesh,
Room No0.732, Bapu Bhawan, U.P. Secretariat, Lucknow, Uttar Pradesh;

Phone: (0522-2238699, Fax: 0522-2238422, E-mail:

commissionerfda.up@gmail.com

34.Mrs. Anu Garg, Commissioner Food Safety for Orissa & Secretary (Health &
Family Welfare), Health & Family Welfare Department Orissa Secretariat
Heads of Department Building, Bhubneshwar-751001, Orissa. Tel: 0674-
2322403, 2536632, Fax;0674-2390674, E-mail orhealth@mc in

35.Dr. S.K Paul, Commissioner Food Safety for A & N Islands, Andaman &
Nicobai Administration Secretariat, DHS Office, Port Blair-744102. Tel: 03192-
233331, Fax: 03192-232910.

36. Shri. P Hazela (IAS), Commissioner Food Safety for Assam, Health & Family
Welfare Department, Khanapara, Guwahati-22. Mobile: 9435300432,

37.5h. Ram Muivah, Commissioner Food Safety for Manipur, Commissioner &
Secretary (Health & Family Welfare), Govt. of Manipur, Room No. 233, Old
Secretariat, Iimphal, Manipur-795001. Ph: 0385-2450149, Fax: 0385-2456395.

38.Shri. S.K Roy, Principal Secretary to Govt. of Tripura, Health & family

Welfare Department, Secretariat Complex, Khejur Bagan, Agartala-
799006, Tripura, Tel-fax: 381-2226602.

39.8hri. T. Limsong, IAS, Secretary & Food Safety Commissioner, Govt. of
Nagaland, Health & Family Welfare, Nagaland, Kohima —797001. Mobile no.

09436007954, Ph no. 0370-2271422, Fax no. 0370-2270062

40.5h. D.P. Wahlang (IAS), Commissioner & Secretary (Health & Family
Welfare), Room No. 315, Additional Secretariat Building, Shillong, Meghalaya-
793001, Tele-fax:  0364-2226978, Mobile: 09862011111, E-mail:
dwahlang@yahoo.com




41.Shri V.B. Pathak (IAS), Commissioner cum Secretary (Health), Health Care,
Human Services and Family Welfare Department, Government of Sikkim,
Tashilling, Gangtok-737101.  Phone-0352-202633, Fax:0352-2204481,
Mobile:09434000013, E-mail: healthccs90@yahoo.com. -

42.Sh. K. Lal Nghilhlov, Secretary (Health &FW), Government of
Mizoram,Secretariat, New Capital Complex, Aizawi — 796001, Mizoram, Ph:
0389- 2328805 Fax 0389-2320162, Mobile: 09436149450, E-mail:
kingl2002@yvahoo.co.in.

43.Smt. Raj Bala Verma, Principal Secretary, Food, Public Distribution &
Consumer Affairs, Department of Food, Public distribution & Consumer Affairs,
Government of Jharkhand, Nepal House, Doranda,. Ranchi- 834002.

44.Sh. Tripurari Saran, Food safety Commissioner, Dep'értment of Food & Civil
Supply, Government of bihar, Old secretariat, Patna-800015.

45.Shri Rohit Jamwal, Director (Health Safety & Regulations), Government of
Himachal Pradesh, Health & Family Welfare Directorate, Block No.6, S.D.A.
Complex, Keesumpti, Shimla-9, Himachal Pradesh. Tel: 0177-2628252, Fax:
0177-2621383, Mobile: 09418989000. E-mail:rohitjamwal. has@gmail.com

46. Shri Sanjay Goel, Officer In-Charge Food Safety & Collector, Collectorate |
Silvassa, Dadara & Nagar Haveil-396230. Ph.0260-2642721, Fax: 0260-
2642787

47.Dr. K.P. Hamsa Koya, Director (Medical & Heatth Service), Directorate of

Medical & Health Service, Union Territory of Lakshadweep, Kavarati-682555,
HPO Kochi. Tel: 04896-262316, Fax: 04896-263742, Mobile: +91949642902?
E-mail: rchlakshadweep@gmall com

48.Sh. Sameer Barde, Asst. Secretary General, Confederation of lndlan Food
Trade & Industry (Food wing of FICCIl) / Retail, Phone No. : 23311920,
23738162, 23738760-70 (Ext.) 310, Email : sameer@ficci.com

49.Shri Pradeep Chordia, Chordia Food Products, 48/A, Pravati Indusirial Estate,
Opp. Adinath Society, Pune-Satara Road, Pune-411009. Tel: 09922990064

50.Dr. J. Tonpangyongdang Walling, Village-Sungratsu, Distt.wMol(okchung,
Nagaland.

51.Shri Arun Balamatti, 815, 7" Cross, Banashankari, 3 Phase, 3" Block, 3"
Stage, Bangalore-560085

52.Shri R. Desikan, Founder Trustee, CONCERT and Consumer Association of

- India, 3/242, Rajendra Garden, Vettuvankeni, Chennai - 600 041. TellFax

(044)24494578, (044)24494578, E-mail; nirdesi@gmail.com,
cai.indial@gmait.com

53.8mt. Keya Ghosh, Gonsumer Unity & Trust Society, Caicutta Resource
Centre, 3 Suren Tagore Road, 2nd Floor, Kolkata 700 019, West Bengal.
Telefax: 033-24604987, Ph: 033-24804985, E-mail: calcutta@cuis.org

54 Dr. S.P. Vasireddi, Chairman and Managing Director, VIMTA Labs Limited,
142, |DA, Phase-ll, Cherlapally, Hyderabad-500051, Andhra Pradesh. Tel:

- 040-27264141, 040-27264444, Fax: 040-27263657, E-mail: mdo@vimta.com.




55.Prof. Gopal Naik, Indian Institute of Management Bangalore (lIMB),
Bannerghatta Road, Bangalore-560 076. Ph: 080-26993124, E-mail:
gopaln@iimb.ernet.in. -

Copy to:
1. Sr. PS to Chairperson, FSSAI,
2. PSto CEO, FSSAI
3. Shri. Adesh Mohan, SIO, FSSAI
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Food Safety and Standards Authority of India
3™ & 4" Floor, FDA Bhawan,
Kotla Road, New Delhi -110002




LIST OF CONTENTS

S. No. Agenda Item Page No.

1. Confirmation of minutes of the third meeting of CAC | 3-24
held on 22™ February, 2011

2. Review of action to be taken by States/ UTs for | 25-27
transition from PFA to Food Safety and Standards Act
following the notification of the FSS rules on
5.05.2011.

3. Whistle Blower Scheme. ’ 28

4. Information Updation System for States/UTs. 29

5 Scheme for undertaking (I) Research & Development, | 30
(IT) establishment of Food Safety centres and (Iil)
Centres of Excellence ‘

6. Preparation of States for online licensing registration | 31-32
system. )

7. Requirement of funds for mplementation of FSS Act. | 33

8. 34

Any other item with approval of the Chairperson




Avenda {tem 1

Confirmation of minutes of the third meeting of CAC held on 22"
February, 2011 :

Minutes of the third meeting of central advisory committee (CAC) held on 22" February,

2011 at Hotel The Ashok, New Delhi under the chaiﬁnanship of Shri. V.N Gaur, Chief

Executive Officer, FSSAIL are enclosed for reference.
§




No. Dir. (FRVPY43/CACIFSSAL0S |
Food Safety and Standards Authority of India
Ministry of Health & Family Welfare, Govt. of lndi;a ' .
~3rd & 4th Floor, FDA Bhawan, Kotia Road, - |

New Delhi-110 002

Dated: 6" April, 2011

. Subjest: WMinutes of Third Meeting. of Central Advisory Committes of FSSAL .. =
- held on 22“‘1. February, 2011 (Tuesday) at-1100 hrs at, Hotel| The Ashok, New | .
- Delhi. : L S a

. Thé;un'dersigned 'fsl directed to for\f‘var‘d herewith mihUtéslof third meéﬁng"of:'_'{-i
“the Central Advisory Committee (CAC) heid on 29" EFehruary, 2011 (Tuesday) .a’[-l '
Hotel The Ashok, New Delhi at 1100 hrs under the chaﬁrmanship'i of Shri V.N.Gaxur,

. G_hieﬂ’ Execullve Qﬁﬁ!ce&‘, FSSM for p_erusal“and necessary_act;on._

| Adesh Kohan - |
L " Seniof Inspecting Officer -~
Pl No. 23237433/Fax no. 23220994 o

. b . .
. Eomail; adeshmohan@fssal.gov.n

- Tor Aélper list attached = i




LIST:

l.
|
|

The Seere‘tew Department of Agriculture & Cooperation, Ministry of
Agrlcuiture Government of India, Krishi Bhawan, New Delhi. Fax 23386004
E-mail: eec -agri@nic.in

The Seo|etary, Ministry of Health & Family \/\.’elfare Government of [ndia
Nirman Bhawan New Delhi. Fax: 23061252

.. The SeE(:retaw, Department of Animal Husbandry,. Dalwmg and Flehenee RN

‘ i\;’llmetry of Agricuiture, Government of India, Krishi Bhawan, New - Delhi.

Fa 233|88006 E-mail: secyahd@nic.in
- The Secretary (F&FD), Department of Food and Public Dlstributlon Ministry . 1
- of Consumer Affairs, Food and Public Distribution, Krishi Bhawan, New Delhi.

Fax 23386052 E-mail: secy-food@nic.in

. The.Secretary (CA), Department of Consumer Affairs, Mmlstry of Consumer

. Affairs, |Food and Public Distribution, Krishi Bhawan, New Delhi. Fax

23384716, . = - : : :
. The Secretary, I\fhnletry of Food Proceeemg Induetrles Govemment of [ndra
‘ Panchsheel Bhawan, August Kranti Marg, New Delhi-110049, Fax:26493012: o
. The Commerce Secretary, Department of Commerce, Ministry of Commerce

& lnduthw Udyog Bhawan, New Delhi. Faxx23061796

- 10.

The Secretary, Ministry of Micro, Small and Medium Enterprises, Government '

of lndla Udyog Bhawan, New Delhi. Fax:23063045, E- mall sacretary- o
» merne@mc in g
. The Sectetary (PR), Ministry of Panehayatl Raj, Government ef India, Krishi - -

Bhawan New Delhi. Fax; 23389028, E-mail: ‘secy-mopr@nic.in
The Sebretary, Ministry of Environment and Faorests, Government of India, -
Paryava'uran Bhavan, CGO Complex, Lodhi Road New Delhi. Fax: 243618896

. |
E-mail: envisect@nic.in

11

12.

. The Se(:letary, Ministry of Women and Child Development, Government of
india, Shastri Bhawan, New Delhi Fax:23381495, E-mail: secy. wed@nic.n 0
The Secretary, Department  of Bjotechﬂology, Ministry of Science & - .
i-.‘Technogogy, Government of India. CGO Complex, Lodhi Road, New Delhi.

Fax 24362884

i

rhé_ above Emernrftmmzed Ministries/ Departments are requested to B(ﬁ_nd]lly :
' nominate, pré{ferab!}y a JS jevel officer but not below the rank of Director, for
attending rheimeemg. '

13.

14, Sh. Rakesh Srivastava, Food Safety Commissioner for I\/]adhya Pradesh & &

Sh. Serleh Gupta, Food Safety Commissioner for J&K & Controller, Drugs &

Food Control Organisation, State Food Health Authority, Patoli-Mangatrian, .~ .’

Jammu180007,J8K. Tele-fax:0191-2538527, 2538626, Mobile: 09419180734,
E-mail: controllerdrugsfood@yahoo.in -

Control]er (Food & Drugs Administration), ‘Govi of Madhya Pradesh, ldgah

| T
| . ‘




_ 24.8hri Kaling Tayang, IAS, Commissioner Food Safety for Aruhachél Pradesh o

©.“cumn  Secretary (Health & FW), Government of Arunachal . _Pr&i_désh;, Sl

o erartm!ent of Health & Family Welfare, Narharlagun. Fax No:0360-2244184. .
-25.Dr. Dilipkumar Baliga, Food -Safety Commissioner for Puducherry & Director .- .

S (Hea.!th'& Family Welfare), Directorate of Health & Family Welfare, Union e

Territow!Of Pud'u_cherry,'-l\iew Saram, Puducherry-605013. Tel: 0413-2249350, DA
Fax: 041"372249351, Mobile: 010442397971, E-mail: drms.pon@nic.in
26.Smt.  Seema Vyas, Food Safety Commissioner for Maharashtra & '
-Commissioner Food and Drugs Administration Maharashira, S No.341,
Bandra ﬁ(urla Complex, Madhusudan Kalelkar Marg, Bandra (Eas’f), Mumbai- :
A00051.; Tel; 26590548, Fax: 24591959, Mobile: 00422783400, E-mail .
~ -+ svys@hotmail.com o ' ' _ R
27.5h. Salir;r_\ A. Veljee, Food Safety Commissioner for Goa & Director (Food & N
Drug Adfmihis‘tration), Directorate 0f Food and Drugs Administration; Govt. of |
- .:Goa, Olid [PHB Complex, Altinho, Panaji 403 001, Goa. Tel:0832-2430948 -
. (O),-O832—2‘46’I-862 (R), Tels-fax® 0832-2224639, Mobile: 09822980727, B

© mail: SZyeljee@yahoo.co.m

o og sh. K| Subramaniam, Food -Safety Commissioner for Chhattisgarn & -

- '._Gon"trollér, Food and Drugs Administration, Govt. of Chhattisgarh, Kalibadi, - -
_ Near I\A%hila Police station, Raipur-492001. Tel. 0771-2235226, Fax: 0771~
. 2221322, Mob: 00826143944, E-mail: maniiyer1958@yahoo.co.in ' o
29.58hr JB! singh, Food Safety Commissioner for Daman & Diu- & Collector, - -
pnelinle Campus, Union Territory of Daman & Diu, Near Secretariat Fort Area,
" Moti Daman- 396220, Tel: 0260-2230470, Fax: 1260-2230570, Mobile: 7"
09879125252 B o o
a SO.Shri'_ Rémniv\/as‘, Commissioner Food Safety for Chandigarh'&,Secretaw; o
(Heaith),- Chandigarh UT ceqretariat,. Sector-9, Chandigarh. Phone:0172-
_ 274000’8, Fayx: 0172-2740337, E~mail:gulshaﬂgirdhar@yahoo.com L |
- 31.Shri p |1 Das, .Food Safety Commissioner for Haryana & Mission Director - =
_ NRHM,, Government of Haryana, Paryatan. Bhavan, Bays 55-58, Sector 2. -
© Panchila, Haryana Tel: 0172 )573022. Fax 0172- 2580466, Mobile
. O98142|’13797, E-mail; md-hr-nrhm@nic.in ‘ | o SR
-.32.Dr. Dilbag Singh, Secretary (Food & Public Distribution) & Commissioner -
‘ . (Food), Government of Uttarakhand, Subhash Road, Dehradun, Uttarakhand. ‘r.
- *Phone] 0135-2711718, Fax: 0135-2712113 - | .
"ISB;Smt._-Z F‘Qadha Chauhan, Food Safety Commissioner for UP,. Seg:re‘iary & .
" -Commissioner, Food & Drug Administration, Government of Uttar Pradesh, = .«
_ Room |No.732, Bapu Bhawan, U.P. Seacretariat, l-ucknow, _Ut’[ar-F’radesh,t.--.’f".“;
~ .".Phone] 0502-2238699, -  Fac 0502-2238422, E-malli o
Commilssionen“da.up@gmail‘corﬁ . ' R o [RA

'34,i\/lr5. Anu Garg, Commissioner Food Safety for Crissa 8 Secretary (Health & -

Family, Welfare), Heaith & Eamily Welfare Department, Origsa Secretaria’[i__;_:ff :
Heads!: of Department. Building, Bhubneshwar-751001, Origsa. 'Tel:‘067_'4_~7_
2322403, 2536632, Fax-0674-2300674, E-malt orhealth@nic.in - S

t
'



Lills, Bhopak-462001, Tele-fax: 0756- 2665385, Mobile: 0942;5020607, E-mnail,

 fda_mp@hotmail.com |

16.

Dr. O.F. Gupta, Eood Safety Commissioner for Rajasthan I& Difector (Public:

Health), Directorate of Medical, Health & Family Weifare Slervices, Govt, of ‘
Rajasthan, swasthya Bhavan, Tilak Marg, C-Scheme, Jaipur, Tele-fax: 01414~ - -

2229858, Mobile: 09829333836, = rmail: directorph-i@nic.in

.Dr. (Mrs.) P, Sucharitha Murthy, Food Safety Gommissioner for Andhra
Pradesh & . Director, Institute  of. Preveniive Medicine, Public Health
.. Laboratories and Food (Health) Authority, Naryanaguda, Hyderabad-500028, - .

7 el 040-27560191/27662203, Fax: 040-27667894, Mobile] +019849906229, -
E-mail; diripm@yahoo.co.in :

77

SH. H. G. Koshia, Food Safety Cornmissioner for Gujérat & Commissioner,

- Fodd and Drugs Control Administration, Government of Gujarat, Block No. 8,

15t Floor, Dr. Jivraj Mehta Bhavan, Gandhi [\lagal‘-BBQO’IO,‘GUjarat. Tel: 079-- ..

93253417, 23253389, Fax 079-23253400, Mob: 099ﬁ8405054, E-Mail:

18,

" hkoshia@yahoo.ca.in, comfdca@gujarat.gov.in

Dr. (Mrs.) sumedha R. Desai, Food Safety Comhwissione'r-for Karnataka &

,Di"rector (Health & Family Welfare Services), Health & Family . Welfare

~ Department, Government ‘of Karnataka, Ananda Rao Fircle, Bangalore-
- 560009. Tel: 080—22870943, Fax: 080-22201813, Maobile: +‘i919972320722, E-

18.

mail: dirhfw@grail.com. ‘ _ : _ : ‘
Shri Manoj Joshi, Food Safety Commissioner for Kerala & iSecretary (Health),”
Government of Kerala, Office of Commissioner of Food Safety, Thycaud P.O.,

Thiruvanthapuram-695014. Tel: 0471- 02322833, 2329844, Fax 0471

- 20.

pa07865,  Mobile:  +919946105766, 019905023209 Email,

foodsafetykerala@gmaii.com, manojoshi@hotmail.C'Qm .
Sh. Satish Chandra (IAS), Food Safety Commissioner foriPunjab & Principal

Secretary (Health & Family Welfare), Govt. of Punjab, Deparimeént of Heallh & =

- Family Welfare, Room  No. . 824, 6th Floor, Mini Secretariat, Sector-9,

o

" preventive Medicine, 359, Anna Salal, Chennai-800008. Tel: 044-24320802,

- 22

00815074500, E-mail: pbsatishias@gmail.com |
Or. R.T. Porkai Pandian, Food Safety Commissioner for Tamil . Nadu & " .
Director (Public Health & Preventive Medicine), Directorate of Public Health & o "‘_

Chandigarh, Punjab. Tel: 0172-2743442, Fax 0172!—5016221, Mobile:

Fax: 044-24323942, Mobile: 09443004929, E-mail: dphpm'!@rediffmaill.com

sh. R, -Vats , Commissioner Food Safety for West Bengal & Secretary i
(Health), Health & Famity .Welfare  Department, Govt.| of West Bengal , "
- Swasthya Bhawan, 2rd Floor, Wing "B", GN-29, Sector -V Salt Lake , Kolkata

7000091, Tel. 033-23579278, Fax:033-23572222, I\/Iobilie:‘09007392222, E-

23,

mail: dirpfa@nic.in

mait: rkvats@wbhealth.gov.in

Shri KR, Kishore, Food Safety Commissioner for Nelhi- & Director (F’FA);' )
Government of Delhi, A-20, Lawrence Road Industrial Area, Ring Road: Delhi- i

410 035. Tel: 011-27194858, Fax 011-27153846, Mobjle: 9871609798, E-

i
|
|
|
|




36.Smt. Marmi Hagjer Barman, Cbmmiséioher Food Safely for!*Assarﬁ, Additiona%rv: :

35 Dr. N-Sadasivan, Commissioner Food Safety for A & N lstands, Andaman & ;.
" Nicobar Adm'mis‘tration' secretariat, DHS . Office, Port 3]8]{—74-41 0z. Tel
03102-233331, Fax 03192-232910, Mohile: 00434280330, E-mailt

- sadasivandhs@yahoo.co.n .- ' b ' '

Secretary to Govt. of Assam, Health & Famiivae;!fare‘Depar’cmen’;,
Khanapara, Guwahati-22, Tel-fax:0361-2360524 S : .

! - o
37.5h. V. Vumiunmang  (1AS), Commissioner Food: Safety for Manipur,

'38.Dr. RK. Dhar, Commissioner Food Safety, Dirbctor (Family : Welfare. &,
-~ Preventive Medicine), Directoraie of Farnily Welfare and pleventive Medicine, +"
Government of Tripura, Gurkhabasti, F’_andit Nehru Complex, Kuniaben,

 41.Shri V.B. Pathak (IAS), Commissioner cum Secretary (H('iaalth), Health Care, . .~

- Commissioner &'S_ecretary (Hea\t'h & Family Welfare), Govt. of Manipur,

Roorn No. 233, Old Secretariat, Imphal, Manipur-795001. Phi 0385-2450149,

'.'-_Fax: 0385-2456395, Mob: 09612155255. E-mail: mang.vuainam@gmail.com

 Agartala-799006, Tripura. Tei-fax: 181-2226602, Mobile No.09436137652, o
mail:rikdmalaria@yahoo.com. | _ Ii ‘
30.Shr. T. Limsong, 1AS, secretary & Food Safely Cornmissioner, Govt. of
~ Nagaland, Health & Family Welfare, Nagaland, Kohima ’?97001, Maobile no.

. 09438007954, Ph no. 0370-2271422, Fax no. 0370-2270062 . _ o
-40.Sh. D.P. Wahlang (IAS), Commissioner & Secretary i(Health & Family . ¢ -
Welfare), Room No. 315, Additional Secretariat Building, Shillong, Meghalaya- .

.79'3001. Te&ewfax:- 0364-2226978, Mobiie:.‘ 0986%0111’!1, E-maii:.
-dwahlang@yahoo.com - ' ' : ' |

Human Services and Family Welfare ‘D‘epaﬁment, Gov;ernment of Siklkim, _
Tashilling, ,Gangtok-737101. Phona-0352-202633, iFaX:0352'—2204481; S
Mobile:00434000013, E-mail: healthceso0@yahioo.com | :

"‘4'2,Dr. N.Pallai, Director of Health Services, Govt. of Mizoram, Aiz\/\iak?%OO’l, _ '

Ph: 0389-2323452, 2328062, Fax: 0389-2320162, I\/lo_b'%lé: 00436140392, E-

©.omall: voumeZDOZin@yahoo,Com.uk, drnpiltai@yahoocom.ﬁn
43.Dr. Pradeep Kumar Singh, Director (Health), State Food (Health) Authortty, .
state Food Directorate, State Food and Drugs | aboratory, Namkum, Ranchi- -

' 834010, Jharkhand. Tele-Fax: 0651-2480314, Mobile: 08431 389436

L 44.Sh. J.P. Singh (Food Controller), Joint Food Drug Contraller, Government of L

Bihar, Vikas Bhawan New Secretariat Building, Bai!ly Rpad, Patna~8{OOOD”E,?'

L Tel 01622217110, Fax:0162-2224608, Mobile: 09431029934

" 45.Shri Rohit Jamwal, Director (Health Safety & Regulations), Government o L

Himachal Pradesh, Health & Family Welfare Directorate! Block No.6, S.D.A.

‘Complex, Keesumpti, Shimla-9, Himachal Pradesh. Tel: =D1_77H2628252, Fax: . R

0477-2621383, Mobite: 09418389000.- Efmailzrohi’[jamwal.;has@gmail,com o
46.Shri Vikas -Anand, Officer h-Charge Food Safety & Collector, Coilectorate

. . Silvassa, Dadara & Nagar Haveli-396230. Ph.0260~2§42721; Fax; 0260-

2642787, Mobile:09913188333, E-mail: collector-dnh@nic.in




-51.8hri Aruh Balamatti, 815, 7h Cross, Baﬂashankarl s hase 3rd Block, 3™ o

. "Ii752 Shri R. Deeskan Founder Trustee, CONCERT and Consumer Aseomatzon of s
India, 3/242 Rajenda Garden, Vettuvankeni, Chennai - 600 041, TellFax: T

: -_.'53 Smt. Keya Ghosh, Consumer Umty & Trust Soclety, Calcutta Resource

" 47.Dr. KP.| Hamsa Koya, Director (Medlcal & Health Ser\nce) Directorate of

. Medical & Health Service, Union Territory of |akshadweep, Kavarati-682555,
HPO Kochl Tell  04886-262316, Fax  04896-283742, Mokbile:
+919496429027 E-mail: rch[a<shadweep@gmax£ com -

. 48.Sh. Sameer Barde, Asst. Secretary General, Confederation of indian Food

Trade &' tndustry (Food wing of FICCI) / Retail, Phone No. : 23311820,
23738162 23738760-70 (Ext.) 310, Email : sameer@ficcl.com

- 49, Shri Pradeep Chordia, Chordia Food Products 48/A, Pravati Industrial Estate,

Opp. Admath Society, Pune-Satara Road, Pune 411009. Tel: 09922990064

50.Dr.-. J. Tonpangyongdang Walling, Vsllage Sungiatsu Distt. Mokekchung, .

Nagaland.

‘Stage, Bangalore 560085

(044)24494576 (O44)24494J78 _ E-mail: nwde&@gma;l.com
cal.indiag@gmail.com .~ '

. Centre 3 Suren Tagore Road, 2nd Floor, Koikata 700 019 West Bengal.
Telefax; [033-24604987, Ph: 033-24604985, E- mail: calcutta@cuts.org

'._' 54.Dr. $.P.| Vasireddi, Chairman and Managing Director, VIMTA Labs Limited,

142, 1DA, Phase-ll, Cherlapally, Hyderabad- _500051, Andhra- Pradesh. Tel:. '
040- 272|64141 040-27264444, Fax: 040-27263657, E- mail: mdo@vsmta com - -

. 55.Prof, Gopal MNaik, Indian . Institute of “Management - Bangalore (IlT\/{B)'_'

N

Bannerghatta Road, Bangalore-560 076, :Ph:  080-26993194, E-mall:’
Qopaln@iimb.emet.m _ - .

COpy to: I

1. Sr. PS 'to Chairperson, FSSAL

PSto CEO FSSAL

Smt. 8umlta Mukherjee, Director (Survelliance) FSSAI
“Shri S.S Ghonkrokta, Director (Enforcement), FSSAI
A conc:emed officers of FSSAL -
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LA Mrrmrres OF THIE ’r]seslm MEETING OF THE CENTRAL ADVISORY COMMITIEE

wrrime o rrerr:r ASHOK, NEW mrrrr
R DAT]EAND TM .__ 22’&111@ IFEBRUAIKY 2011, ]Ul @@AM
s Lrsr oF sasrrrcwamrs :' ANNEXURE T

'--The Thrrd meetmg of Cerrtrai Advrsory Comrmttee (CAC) held on 22 02 2011

o Shri VN Gaur Chief E:srecutrve Ofﬁcer FSSAT and the Chalmlan of

A_‘:',.{-_-..]_the CAC Weleomed the members to the' 7 meeting.of the CAC.. Tle ouﬂmed

_‘*_‘-"“_'the members about activities of the Food Safery and- etandards Authorrty of

" India (FSSAI) during the year after the 2™ meeting of the CAC. The. drafl

" regulations have been notlﬁed and are nearly in the firlal stage: FESAT hag

 worked on every  comument. veceived and necessary changes have been

" incorporated. wherever required, Regulatlon no 603 of the draft Wh_lCh 1rreludes

- milke and mille products and two pesticide related regulatrons are in the fmai

C “Stage The approval- process of these 1egulatrons is in place - and.- would be

. 'notrﬁed in due course of time. The draft rules are likely to be notified i in me

L final shape ehortly He emphasised that the main role for 1mp1erner1tat1011 of Aot
-‘f',_‘r:'wrll be phyed by the eorleemed States 'rrld Unrorr temiorres o

t
PR

o T he main agenda for | this meetmg wﬂl be. 1o review. the preparedness
o status of the States/UTs in terms of staff, {aboratories and infr astructure, ete

CRO mformed that FSSAI hag’ already started 1mp1emenung eontrol- of ©
'jrmportecl foods at five major seaports. After some initial hiccups “the process
. .- has been strefrrrﬂmed in all these ports of INPT, Mumbar Ko]kat’r Haldra and
. Chennai. ¥S5AL has’ appomred ‘and notlﬂed Authorrsed Ofﬁeers in each of -
‘these ports Tn rhe seeond phase FSSAL would endeavour to eontrol 1rrrported
" food, in other major Sea ports and airports. Performmg of these e}rper‘f frmetrorrs
‘g provmg to be an uphrll task given the limitations of trained manpower i

e On the admmrstratrve side, FSSAI had requested for 531 adchtronal posts
Whereas the . Government had sanctioned 355posts which: 1r101udes scientists,
: ""enforeemerlt surveillance and Admimstratlon persorlnel The draft Reemrtment

rules are 1r1 the prepar atory stage.

i

. He stressed on the 1mp0r‘£ance of eorrrmumcatron ef the message of fo‘o'd‘
' f safety in drfferent languagesthrough relevant channels like pamphlets booldets;
advertrsements through newspaper, radio, television, which would: increase’;
awareness about food safety among public, Food Business Operators and other -
" gtake holders. He also suggested setting up a helphne systern, ‘which can alse_

act ag a public grievance or complaint cell.

- /‘0“




e mentioned that the Government has announced a ‘whistle blower’

~ scheme which is al the formative stage. The “whistle blower’ m_echénism can be
 made effective by giving rewards to those who repert the cases of adulteration

" ‘and other malpractices related to food for which provision exasts in the Aot He 5.0
further informed that EOI were called from NABL accredited Laboratories for, = o A
‘ testing, food samples which would work along with PEA Labs to strengthen SEETE
Food Surveillance system and also ‘for empanelment of agencies for -

. surveillance matters.

ACTNDA 1- Confirmation of the minutes of Second l\ﬂ[eﬂtfzmg of CAC: -

. The CAC confirmed the miiutes of the Second meeting _hald on 22’nd October, .
- 2010 - | I

AGENDA 7-Review mf nreparedness {irom PFA. to F8S Act: -

SR AGENDA 3~Lﬂcemgﬁﬁﬁg and R@ﬁiﬂﬁ'ﬂtﬁ@m system:

o o AGENDA, 4- Action taken by states vig-a-vis the structure H)ﬁ‘@ osed b :

4

AGENDA 5- Action plan by states for upgradation of Pwh}lﬁc ']F@@cdl:.::_:-;-'."_‘.:‘:-'

laboratories:

. | _-:Chainnan suggested that since agenda items from 1-5 are ‘ﬁnl(_éd and are
reparding action taken/preparedness stafus for implementation. of FSS Act by - '
* each State/UT, so all these can be taken together. Representatives were .

requested fo give comments on agenda 2,3,4 &5 and sugpestions, 1f any. The

" details of preparedness of States/action taken by each State/UT as presented e
" during the Meeting is as below. : ' L

 COMMENTS FROM YARIOUS STATES: .

1. Manipur:

' Pood Safety has attended the training and other designated officers ofthe: .

. more Food safety Officers. ~ -~ .

' In response to this, Chairman ‘Cl_ariﬁed. that funds for such activity. - " Lo
 has to be"providédby the state povernment because ultimately the. ! =7+

“enforcement of the Act is the responsibility of the states. But the states

i

;'}[;'

Representative from Manipur stated. that the Co_;mnissioﬁef- ;‘:o‘f

stats. will be trained. There are 9 districts and equal pamber of 'PQOd';j’{_‘f-
. inspectors are available. There is shortage of staff and funds. Two labs - .7
© ... are functional in the state. In the border distiicts there is requirement of 2. - S



can make use of tha sch@mes of 1\/,[/0 Food Processmg 1‘1dust1’165 f01 up o

: gradaﬁon and accreditation of T,abs. He further mformed that TS RAT has:
'~ also initiated. talles with plapning COMILLSSI0N requestmg Cozmmssmn to L

o 1mplementat10n of PS8 Act. The 6 1abs pt esent invarious parts. of Gy ax:at{--{.l,;ﬂ_.

: =:‘Maroh Appomtment process for Food Inspeotors is gattmg on: Good"
--;'A_,-Manuﬁctuung Practices, Good Handlmg PlaGUGG.J,_GOOd Labomtory_,cf’-

S malmel

. allot exira ﬁmds Which can ‘be glven to States m the next ﬁnanclal year

,: quwlmf[ . : : N
a Representatlve mformed CAC that the state g ready foff}?f'_

| are all in the’ prooess of gattmg “NABL. aocrechtatlon Trammg oS
pmgrammes havs been sch&duled and will be oomple,tad by the end of

"t Practices ,are bemg n:nplamented af[actwely in the state “in a phasadi"g;r;‘:

CE@ EFSSAJ{ ’lpprﬁ:Cl&tE:d the Wolks of Gu] ara‘t

Reprasentatme from the Stata mformed that with. the help oi the

T ‘local Home Science Coﬂege street vendors Were given. tram_mg on Good

S :".ManLLfacmilng Practices. in - the state. It has mlproved the . hygleluc;,{;‘.fg

e

L awareness among the vendors as Well as the consiners. “The- stata hasl;;_'_*;

e .».I”ogd Inspectors trammg pmgmmma is over.

* only one lab and it i8 yinder the proces‘s of accreditation Trom NABL The: s
nppomtmant Drocess for Adjudlcatmg bEficer is in the final stage and

3 “..KQ@nmﬂa _ T S
- CThe ofﬂca of the Food Safety Commzsomha is fully 'le'nctioﬁél-:}{;‘f-
2 Wlth the ﬁnanclal support from. NRFIM: ‘Food safety officer’s c;apacltyi‘:;f"‘
. building’ Drogiamma g over. Des1g11f1ted ‘officers trammg willl be
. completed by March. Notiﬂcation for Food safety officers and desi gnatea‘:‘.__

- officers are in the fmal stage. Awareness programmes for food busmess';;;;;_;
S opelators WBIE; conducted in afl 14 districts. QCI VlSltE:d 2 out of 3 1abs

. and plocess is on for upgradatlon oftha same.’

5 Maharashira :

The State has notlﬁad the commissioner for Food Safety. O‘rder's:_:
for the notification of TFood Safety Officer, Des1gnated Ofﬁce‘r,f

_19-




Adjudicatiﬁg Officer are in the final stages. Two labg are available with

the Stafe. The State has .some shortage of staff. The state food "7
commissioner. requested FSSAI to help the State in planning a-.'tminjﬂgf'

* programme for Laboratory staff as due to lack of funding, the progress is

' ‘_Vei'y slow. The tra'ming of Food Inspector has been coﬁlpiéted and. A

L awareness programme about Food Safety is going on. . S . N

In response to this, CEO, FSSAI clarified that FSSAI is planning a : R

training programme for Labs staff. He also informed that, Food analyst  ._

exam for the year 2010 is over and shortly the details bout the next exam o

il be published in FSSAT's website. .

. Uttarakhand :-

i

" Recruitment and notification of Food Safety Comumissionet and - o

‘other Officers are under process.

7. Delhi :-
' “Delhi has appointed Food Safety Commissioner. The State is frying
: “to actively involve the district administration . and the local hmﬁh_
e éuthority for the successful implemelitatioﬁ of FSS Act. The tfain'u_ig"'_"“3"":_'"1*' .‘
" -programme for Food Safety Officers and Food Inspector is under process.
 Food safety Commissioner, Delhi pointed out that-at present SDMs of 277 B

- subdivisions have been notified and TIIA and this system is working :

i . satisfactorily. This change has been brought about after the incidence of
“dropay Now also, since it will not be pdssiblé to appoint full time SDMs e

as designated officers-under S5 Act, so dis‘trict-administrat_idn,must be .

involved in maintaining a supervision over the designa‘[ed'ofﬂcérlas' it g

" not possible for Food safety Commissioner to have direct control on all “i: -+

- FSOs.

. Himachal -]P’mdiésﬂn -

_ The State has identified the Food BSafety. Coﬁﬁnissioneh The |
~ “training of designated officers is yet fo start. There is ghortage of statf o j-:.'l"",'_
and ‘funds in the State. The Gap Analysis is being done for the ons lab™ " E

‘which is situated in Shimla. -

| b .Amtﬂihﬁ‘a Pradesh -

The State has appointed Food Safety Commissioner. The.
otification for Designated Officers and recruitinent of additional staff -
" are-under process.. Theré is one Lab which has qualified personnel and_?.;;?i‘:;l“‘-,
accommodation as per GLP and it will be applying for NABL B

9.




“acereditation. The . Qtate  has ideutified two moze 1aborator1as at"'-"-

L Vishakapatnam aud Guntur for upgradation . The process for appointment
- and notification for Food analyst and Adjudicating Officer is under
. process. ‘Proposal was submitted to the ‘Gevemnment for constitution. of
7 o two Food Safety Appeﬂate tribunal at ‘Fyderabad and Vijayawada. F‘or-_if .
" offective 1mplementat10n of FSS Act, it was decided 1o launch a reward, O
= "'_scheme for whistle blowers for mformatmn in cases of adu}taratmn
~Under capacity building plOJBDt HCL had developed a softwara for
~“online transtnission of dwta from dlstnct Qfﬁces to momtormg Lmlt at shte ??--Q‘r."'r_f

L HQ a8 Well a3 {o DG:HS ' : - : : ST

e,'-

]l@ Kammﬂaka S e o
601n1n15510ner of Dept Of Heﬂth ”md Famﬂy W(ﬂf’u’ﬁ is. now,_':‘--:_;;}'

- Comlmss;loner for Food Safety The four Tabs p1ese11t m the Stafe are. :

o ‘:.unde;r -the - process . of updradatlon with - the help -of . Shte Healrh-;%;;'
L Depaﬁment and NRIM scheme, The notification of Food Safety Ofﬁcerf;}?f{
s under, prooess and trammg was- llllpﬂl‘tﬁd to them. SE:VS?{L Deslglﬂtﬁdf{ﬁ"&
officers also got traimng The reoruﬁmant of Adjudwatmg Ofﬂoer g
- yinder pzooess and - the pmposal for oonstlmtmn of speclal courts Lg."”:'

R
i
i

i '-I.','pandmg in tha LaW Deptt

M Muzmam o . o
Nouﬁmtwn for Food Safety . COlTlll’lLSSlOIlBL is. unde; prooess

. --Awareness programme. Were conducte;d throughout the States o1l tha topic, -
... of Food Safety the, response was very good. The training progr amme fo;':-"'

. j'_-"-‘des1gnated ofﬁoer and. ‘for S0mMe - Food, Busmess Operatms is over |
. Through che:clﬂng of the Food §ample are 1o be dona as: the tate has.?;.E

3 _».'.‘bo_rdms with Myanmar and Bangladesh : ST -
CRO, FSSAL  requested the SLata to’ appomt tha ‘Eood Safety

T Commissioner immediately. .

-"_ ]12 Chhafhﬁnsgarh - ' : A U
o The State” " has- no‘aﬁed Food Safaty Commmsmnar Thé‘.:l;;

. not1ﬂcat10ns for other officers are under process. There is shortage of {:
‘ staff 80 I\/Iedmal Ofﬂcers (PSO) were given one month tr alnmg :

N ]13 ull]lﬂﬂim . : ;
" The OState has n0t1ﬁad Food Safety Conmnssmner There . is.
shortage of Staff and finds since the State is not havmg a proper Lab

The samples are being sent 10 the ! Guwahaﬁ Lab.

- )i



- _'»16;.:'@11‘f18$ﬂ:- | S 4 I S R s
‘ The State has notified Food Safety Commissioner.. Alt districls in™" Nt

.19, Pondickerry :-

14 Tamil Nadu: -

 The training programme for Food Safety Officers has been - . -

* completed. State is ready for appointment of FSOs; district level officers - TN
“and Adjudicating officers are ready. The recruitment process for the labs

- is over. Qut of six labs, the state s trying to upgrade at least two laba. The /. -

;0 training programmes for vendors and consurers are under process.. .

.]lS.V West Bengal : -

The complete staff gtructure is under Submié&myfm* appfov_ai -of

the competent authority. The -State has notified the public analyst., ‘.Th‘f;
. training programme for different officers will be _Gompletgd, by May 2011 L

" Orissa are having Food Analysts. Public Analyst 18 not present. -

- -?.-}17;‘»'-menmm &K&nshmﬁr .

‘The transition from FEFA to FSSA is being done. Theiappc')i11tr'nent"
.- of Adjudicating Officers is pending with the Admn Dept. of the State.
The two ldabs which’ are situated in Srinagar and Jammu are.- having"_}f_{-‘ e

eniough staff.

. ]iB Cﬁmmﬂﬁgm"h: -

_ The enforcement of Food Séifety' and Standards-act is s‘a'tisféc‘tolly; -
-+ in Chandigarh and they propose to appoint three SDMs as Designated . e

Officers for each sub-division.

The State has notified Food Séfaty Commissioner: The process i
- on to delink Food Dept. from Health. The labs which are availz_tble,_ are -
. under the process ofup gradation. The designated Officers’ traming 15

" over and for Food Inspectofs it has to be conducted.

T

20, Tripura - .

7 The State has notified Féod_ Salety Commissioner. One lab is
" vailable with the State Fealth-Dept. There is lack of basic knowledge in . o

i



Food Safety in i.hﬁ State and slowly the State 1g trymg to- reduc:e the gap 11'1
mformatlon .

2]1 Uftftanr Pradesh :- B |
o The Uttar. Pradesh H@alth Department has mltlatad an’ awareness :
e ploglamme in which the Food. Safety Ofﬁcec‘ visited homes and did the
. desting of Food Samples using a Kit. This created. Awareness among;'.:':.
2 pubhc and vendors towards Food Safety. The. Department has an active
e complamts cell and- proper. action” is bemg talcen for the Gomplamts‘ "
S received. There are five labs available, and the up gradation process is-on
o Des1gnated Officers, Adjudlcatmg Officers, Appeliate Tﬂbunai Wlll bé ' :_!,
S notlﬁed 51101 tly aﬁal the: noLlﬁcatmn of mles . S

sl Thele were 8016 “common suggeotmns from gtata rep1 esematw@s It was
Sngngth that 'Ldequ‘lte time -be- given aﬂer the fmal 11ot1ﬁcauor1 @f the Rule 5

o and Rf:guhtion for 1mp16ment1ng the Act

[T Thew WGIB suggasﬁons flom some rapresentahvas that effo:cts be made to
7':,""_'_,l'ut11156 yarions thedia like newspaper, Radio, Television etc. and algo involve™
“ NGO's, “schools, - collagss panchayals . and local bodies to ‘_spread _aWaren@ss_fﬁ'f
e among pﬂbhc about the safe food and the Act. .+ T

RS On sumlar lines, States and Consumer repmsentatwes stressed - on"‘tha;;g___f
i "."need for conductmg capmiy buﬂdmg proglammes for farmers, pmducers efc.

S Chalrpelson FSSAL also jomed the meetmg at 12 40 M 'md_ addrsssadi.j-
S “the gathermg The Chalrperson discussed issues with regards to the time taken™:
% between notification of FSSAT Rules/ Regulatmns and ifs unpaot on States.
L Shri Désilcan pomted out thai there is. resentment in the Dlr@ctomta of Pubhc’ff"
7 Health since no Doctors were trained on food safety issue.. He 111gh11ghted few
e of the pressing issues Tilee problem of ualmone]_la - E- coli 1ﬂ01d61106 in Idly

" and’ dosa-batter. Chairperson, FSSAL on this issue e}cplamed that- genesis of .
CULF SSAI mvolved pooling of- people from .six different mnﬂstﬂes Tt will ‘be a}.
challenga to implement the Act with . the presenﬂy available about 2000 Btaﬂ'_f_;
.strength of Food. Safety Officers. The mam zesponsxbihty for food safety rests_.:_;_

- gt the level of Food Business OpefaiOlS For this purposs, it is importarit to-.
'-""'_‘-'empower TRO’s with - knowledge so that industry could. use its avallable,?_

" resources. The procedure stlpulates at least ane inspection, in the premises Of"i}

" Food Business Operators, per year. However, 90% of the Food Busmessi}
Operators are out of the system. In such situation only the moechanism Of self- |

6T




~regulation will work. The India HACCP format is under prep aration stage. The. & -
risk’ analysis strategy have been prepared and is to be implemented but that is - .

. possible after the notification of regulations. -

~The issue of GM Food was raised by one representative, stating that

almost 75% of the processed food, in one way or the other, contained GM Food e
" based raw- materials. As such there is a requirement of capacity building to -

.enhance awareness. at farmers/producers levels. Chairperson stated: that GM "
* food is the part of the FSS Act. However, now a separate nodal agency hag been -

- proposed by the Govemment to deal with all issues of -g_éneticaily_quiﬂgd::?' o

" foods. Therefore this particular provision of BSSAT Act has not yet been‘:-_".'.'f‘::

- motified.

. The ISpIBSGHtELﬁV@ from North Bast pointed out that packets of asafoetidé-‘::__ e
" were sold with specific marking that it was ‘sub-standard’. Tt was also indicated- -~ .

- that there was no mark/logo on some of the packaged products. The Gh;thpérs@_n S

" stated that PFA already had solution for _such violations of law sincd these 2. 1
could be categorized as misbranded food and the power 13 vested withthe Sta‘césl "

" totale action accordingly. It was further suggested by Chairperson, FSSAI that |
_ there should be Food Safety plan at each village wherein the use: of potable '.‘:'f'-f,: T
_water, use of disposable utensils, awareness aboul cleanliness, . good .
manufacturing practices etc. are specified. It was further added by the
. Ch'aixpersoh, FSSAT that the experience has shown that the structure of one’ = N
p -‘,_‘.I.--‘Stéte_ cannot be a model for other States. Hence, the process of congultation can |
';:ﬂ‘_'bc—_b Jinitiated. Tt was mentioned that Kolkata had implemented‘: asp"ecfsw of ,
" aviareness dissemination at the level of street Food Dusiness Oper'ators. The ..
rural energy committee was one such example where panchayat levels _Werewt‘;__ e

involved.

- FICCI fepresentaﬁve pointed out it is easy to implement the Act in the = "

* woik is being undertaken on this.

i _ -F'Ag@m-ld]ﬂ 6 - Safew gystem for imported food: .

]G

_ Qrganii@d sectors. However,” where people are ‘in an unorganized sector, .
" implementation may. be difficult. CEO, FSSAT supgested that the mechanisms - |
" ke ASHA could also be used to achieve results in such unorganised areds The " -
~ issue of aywareness about the Codex guidelines among Food Business Operators _
- was raised. The Chairperson clarified that, it is an important is_sue'fof FSSAL and L




S M S‘unwasan fmm Natlonal Instf-ute of Smart Govemanca (NIQG)
- made a presentatlon on I't based system on operationalization of safety system -
L {‘.‘;for 1mported foods. It was an exercise to develop a system ag per the Statutery

has been taken up in the first phase by appamtmg FSSAT authorised officers; as |
S mandated under the Act In order to Improve avallab111ty of Lab mﬁ astmcture
- for- speedy analysm of samples Hxport Inspectlon Agency” (EIA) labs and
- 'NABL accredlte;d food testmg labs have also been auﬂmnsed The SBGOHd phase
" would cover operatmnahzatmn of risk ﬁamewoﬂc Later on, 12 m016 ports wﬂl

L lbe oovared moludmg some seapoﬁs and airports.

L _;:"Ag@ndm 7~ ]D)miﬁt R@gm&ﬂafmum om F@@dl JIE'L@MH ]P’mcedlme o J;'.: ; B R

S Dlrector (Enfowement) mﬂde a presantatlon on dr ’lft regmlatmn on Pood
s ﬁf}f\Recaﬂ P1ocedu16 ~The’ ob}ectwe of this regnlation ig to guide Food Busmess
'“="-~Operators on -identification and removal of umafe food Issues relatmg to Lhe

CeT obus iness of Recall Procedures and on 15‘31,168 relating to appeal prowsmn were

S raisecl Shri . Desikan, Cosumal 1Bpresentat1ve from Chermal dlsoussed about the
"“’.':"“__L'_:‘lmsbl andmg of foods. Dr. Vasireddy pom‘ted out that remroulaﬁon of food can -
i be disastl ous 80 there shouid be a pmwsmn for dastmotlon of un- safe food also

R W Sameér ﬁom FICCI had a suggestlon 1egard1ng d1stmctmn of ma] or
and. miinor violations in recall. - Fle also suggested reparding prowsmn Of
" appeal and t1111e£1 ame for 1651111'1pt10n of product1on Ms. Keya Ghosh pomted

. ‘_ .__reqm_rement of 47(5) of FSS Act, 2006. The import clearance of existing 5 pof{s

s ! out that: open ended clauses may .not be them g0 that thare is no’ scOpe fOf_

o confusxon

G It was clanﬂe;d by C]}EO that both rminor and major v101at10ns are. GOV ered
in the Reofﬂl Prooedur@ He further mdicated that he. would weloome leTﬂl@T
e suggestlons on the 1ssue of appeal prov151ons before ﬁmhsmg the Food Remﬂ

28 Procedures

: A’ @ndm 8 ]Iirnﬁ'm m&nftmm ol dmtmrm s Sit@ll}m f@zr smt@SﬂUTs '

. :_] l\ffr Nathan from’ Logmsoft made a presentatmn on mformatmn updatlon
o .-ﬁ-.‘:'system for states/UTs ‘He stated that this IT" based system wﬂl facilitate the ™
' "'"‘;'avaﬂablhty of information - among csntra and states. The Food Safety

- G anditis part ofFSSAI Web51te

o .r_.Agmda 9. Rep@rmmg eﬂﬁf f@@d P@nsomng meﬂ‘d@nc&s Ibyj R@gnsﬂ:@md} M@dum}l

- Practitioners -

- /&

SRS
i

.

-‘--',"Commlssmnel can upload information. - Thls is an umﬁed mformatmn system




- CEO nformed. that Section 35 of the FSS Act has been, notified. The
. concerned officer may report all occurrences of Food Polsoning com'_ir_lg,tb their -

notice in specified local areas.” No doubt such Iepbrting by RMP is essential R

' ~ part of food surveillance. CEQ emphasized that this reporting mechanisin is

. vital for future planning of strategies.

- Avenda 10: Pending Informatiom from - States/UTs related Amm;n]i-R@@@mﬂ_ B "

ori PFA Tmplementation

. Maost of the States have submitted their report for the year 2009, ‘hqwe{fer,

. states of Punjab, Dadra and Nagar Haveli, Jammu and Kashmir, 'Mani_pur,"

Origsa and Lakshadweep have not done so and are thus requested to submit v

‘their reports immediately. All the states were requested to submit 7*:11"éir PFAa
report within two months for the year 2010. CEO, FS5AL, has appreciated states e

' Jike Andaman and Nicobar Islands, Mizoram and Rej agthan as they had alfeadjlr,"j:v_-_'

" sent the reports for the vear 2010. Parliamentary Assurances were -peﬁdiﬁg from <.

" States like Orissa, Uttar Pradesh and Rajasthan. They were also requested to?__" :'T

. expedite the same.

.+ ... The following additional ‘Agenda items were discussed  with the

- permission of the chair. . -

o '.A_Eé]ﬁdﬁ-ﬂl(A}: Reoulation of Alcoholic D]rﬁnnﬂ@ o

T was informed by CEO, FSSAL that the process of  evolving draft “:" B
regulations is going on, and would be ready for evaluation shortly; since alcoholi:" ™

"+ has been defined as food. CAC decided that notification of regulations’ 011

- alcoholic drinks mély.be talen up.

o _Aéemﬁign 11(08): BaseﬂméSuww on ‘Food Tadustry’ iimllim_dﬁén; ﬁmcﬂunﬂlﬁmg?%}:
street food and eateries etc. Lo '

Tt was decided that therc is a peed to conduct survey of all FBOS

g iﬁciuding gtrest vendors even tifl village level This is crucial having aft’ -~

g

estimation and for creation of a database on Food Business Operators.. This data . i
will be importaﬁ_t for eny kind of planning for projection on staff, infrastructure

7 dike labs, space etc. Members supgested that for this purpose, Indian Sta'tis‘ticali
~ Institute or any other Institute may be approached. Subsequently a detailed- o o

survey can be conducted.

_-Agmdia 11.C. Constitution of Advisory Panels at State Levels .

*/C{?"‘




s much

: 1mpo1 tant document which will reﬂect and communicate. the tr ansparency and. _
: accountablhty in 1mplementat10n of FSSAT strategies “and mandates to all Stales 7

. There was 2 suggestion that advisory panels may be c,onsmuted al State

levels for each States separately These Advisory panels for.each State WGIE‘,
o '}.'._cons1dered essent1a1 ag there are certain State specific problems and issues.
i .}-"f_.:r'l_:Contrary v1ews were also expressed that since panels and Commtteas e)(lst atA_f,.'.
" - National level, the State lsvel Adv1sory Panel will not have any mgmﬁcant 1‘018}_"’.‘:’::_‘;-
:"-{:‘-_-m formulatmg poholes Moraover since . umformlty in nnplementahon 1S .
. required .and National 1svel Commlttees/ pans! have adequate’ Regional. and'-;j"":‘
i i."-,SClBH’ElﬁC repr esentatzon 50 these Admsory Panels wﬂl not be able to conmbute

.'..‘-‘":";Agcemdﬂ 11 D Cmmm a:halnt@}r -. K . 4 | - _' ".',' 3

_CEO presented the to_plc of citizen c;hafter and sald that ths is Very :

j:.:_‘,‘-holdels and. thus needs to be oomprehenswe ‘and sunpla It WE!.S also mformad 7
~that the draft: Citizen Ch'ntar has been uploaded in the. FSSAL ‘Nebsﬂe and

: 'Suggastlons from all the shkeholdars are welcome. Stafes/UTs need to; check"ﬂ.":.{-'; :

L thlfs especlally as this W111 also conoem StatestTs .

Agemdm 11 . VVhﬁsﬂl@ Ib}ﬁ@\werr saﬂwme _

~CEO 111fo1med thfl.t a whmtle blower soheme las. baéﬁ ’mﬁoﬁnoéd byi "i:hé-

L Govemment “The scheme ‘involves encouragmg rewarchng a parson among:;%;‘i-._l
o ikeholders who will be willing to pass on vital information to the authority.

L REC@MHWEN]DATI[@NS

L The recommendatlons of tha ﬂmd CAC are Summarlsed as balow

o - There should be a mechanism for taking further action on such mformatlon A};_‘.‘;_
' "'-"call oenﬁ ef grlﬁvanoe handhng meohamum can be the answer for this. ™ e

“Tn his concluding remarks, CEO FSSAI thanked all the par’tiClpantS for
.their aotwe pfxmmpatlon in the disenssion and providing valuable suggestmns

RER -;-'-'whlch would be helpful in refining pro prarmmmes and polloles of K5 SM

@]F THE IC]ENTRAL A\DVI{S@RY C@MI}MIETT]EJD

Y 1 All states agreed that ihey are ready for 1mplementat1on of the FS SAI o
S - Aot After the 111168 are notified, about three months tnne may. be
.+ -given during which they will talce action for notifying FSO and other
‘_ofﬁclals nder the Adt. In the meantlme all required plepamtlon“-}.:;

- regarding mqmremants of shff mfrastmc’mre atc 'WLH be: taken up




2. Tor offective implementation, a detailed plan may be plepaled to get.

+ adequate-funds from Planning Commission to assist- States /UTs and: s

- . . FSSAI-to build up adequate infrastructure especially labs. .
3. Tt was decided that FSSAI may-contact QCE and NABL to GO]TldUO‘CE_..,.
‘ 7 “regional workshops on NABL accreditation procedures s0 that the labs
© which are to be upgraded would not face hiccups during the Process. &

4. The information technology based data updation gystem Wﬂl help’ in ol
.exchanpe of views and to improve communication between states and_f’-fji
“centre 50 ﬂns positive activfcy must be implemented - ‘and | caﬂled‘:‘fﬁ_‘_
forward. Al IPPTBSSYR&UVSQ agreed that States & UTs will fully: :‘.'.';_

- utilise this information updation system for which login password may. g

- be provided. - o
5. Tt was agreed in principle that every state can have a control .room
"which the common man can approach. A 11at1011a1 level helphne sy::tem'-'_ '
~would be good for both the consumers and Food Busmess Operators, -

" and will wotk ag additional tool in grievance handling, mechamsm
“This Help line could be hnl{ed to gtate contlolled 1esoulces for follow"-ffs o

. up action. | |

6. A survey would be 111111ated by TS SAT with the help of Inshtutions Jike T S

- Indian Statistical Insti‘mte to develop a data base on Food Bugmessf‘fﬁ

1 Opma‘tc}ls in the country so that exact volume of FBOs "thell sta’[usz-‘-ﬂi_‘_'f'i

R Wlth 1eg11d to size, type, registration etc could be estlmated ' ,

| l'7._ It was accepted ‘Lhat Whlst}e blower schema will be helpful in creatmg“:
transparency in governance and encourage 111tell1gence gaihermg It

.. was decided that a formal schems with reward pr omslons ba p1 epaled.':i_'l' . ;",".

- by each State. ‘ : ’ :
" '8.:The suggestions for ]mprovemant in Dlaft Citizen. C11arte1 may be Sent -

“ by States/UTs




T e T R

17. Sh Tellccham Brojendro Khaba, Deputy Food Safety ('omrnissioner,

. Apnexure 1

LIST OF PARTICIPANTS:

1. Sh. Arvind Kumar IAS, Director (Policy), Department Food and Public.
Distribution, Ministry of Consumer Affairs, Food and Public
Distribution. '

7. Smt. Seema Vyas IAS, Food Salety Commjssioner for Maharashira
and Commissioner Food & Drug Admjﬂistraﬁon, Maharashtra. e
3. Dr. Dilbag Singh IAS, Secretary (Food and Public distribution) &
 Commissioner (Food), Uttarakhand. - ' B
4 Sh. Salim A Veljee, Food Safety Comumissioner & Director, Food and
Drug Administration, Goa. - - '

5. §h. Satish Gupta, Food Safely Cqmmissioner, Jammu and K ashmir.

6. Sh.R.I Vats, Food Safety Commissioner & Secretary Health & Family
Welfare Department, Kollata, West Bengal.

7. Dr. (Mrs). Sucharitha Murthy, Commissioner Food safety, Hyderabad, _

Andhra Pradesh. _ ‘
8. Dr. Dilip Kumar Baliga, Food Safety Commissioner, Pondicherry.

9 8h. K. Anil Kumar, Joint Comnissioner, Food Safety

Commissionerate, Trivandrum, Kerala.
10. 8h. K.Subramaniam, Commissioner Food Safety, Chhattisgarh. |
11. Sh D.NNaik, Commissioner, Karnataka.
12. Sh. Vinod Karle IAS, Jomt Director, Food and Civil Supphes,
Chandigarh (UT). - | -

13, Dr. C Lalthanmawia, Director, Health Services, Mizoram.

14. Dr. Dipika Chartha, Deputy Comumissioner, Gandhinagar, Gujarat.

.

15. §h - @K Sharma, Additional Commissioner, DADF, Ministry of

Agriculture.

16. Sh. B.C.Joshi, Deputy Commissioner, Food and Public Digtribution,
New Delhi. .

Manipur.

~18.5h § K Nandi, Joint R_es-ident 'Commissionerfl“ripuraStaie, Kautilya

Marg; New Delhi.

19, Sh. HR. Sharma, Additional Commissioner, FDA, Licknow, Uttar

Pradesh. _ _ ' , _
50 Sh. A X Tain, Director, Department of Consumer Affairs, New Delhi.

- 090\9; :




21. Dr.U:K.Sahoo, Director, Public Health, Bhubaneswar, Orissa.
22.r K.B. Scod, Deputy Director Health, C/o DHSR SDA, Shimla,
~ Himachal Pradesh.
23. Dr. Srinivasa Gowda Joint director, HFW, Bangalore, Kamataka
24, Sh. AXK.Qiha, Assistant director, MSME, Nirman Bhavan, New
Delhi. < | o
25. Dr. K.Sadasivam, JD, DPHRPM, Chennai, Tamil Nadu.
26. Dr. K.J.8 Kalhan, Deputy Director, CHD, Ludhiana, Punjab.
277.Smt. Kemkum Marwah, Joint Technical AdVlSOl Food and Nutrition
Board, M/o WCD, New Delhi. :
28. Sh. Abhishek Bihari Gaur,’ Deputy Du"ectol F& D Satna, Madhya
Pradesh.
29, Dr. 8.C.Khurana, DMI, DAC Mlmstry of Agriculture, Faridabad.
30. Sh. L.Haeklp, Under Secretary, M/o Panchayati Raj, New Delhi.
31. Dr. K.V Mathekar, FDA Maharashtra.
32. 8h N.R.Gurung, Public Analyst, Sildsimm.
'33. Sh D.K.Dubey, I, Madhya Pradesh. ‘
34. Sh.S X.Nanda, I.ocal Health Authority, GNCT, Delhi.
35. 8h. Lal Sawma, Nodal Officer (PFA), DHS, Mizoram
36. Dr. Keya Ghosh, Consumer Unity & Trust society (CUTS), Kolkata.
37.5h. Sameer Barde, ASCA, FICCI.
38. Sh. Pradeep Chordia, Chordia Food Products Ltd., Pune.
39. Dr. S.P.Vasireddy, CMD, Vimta Labs, Hyderabad.
40. 5h. R.Desikan, Trustee, CONCERT, Tamil Nadu.
41. Sh. Srinivas I, NISG, Hyderabad.
42. 5h P.C. Masand, 59, Nehru Place, New Delhi.
- 43. Sh Anoop Mittal, Dean, KII'T University.
44, simt. Sumita Mukherjee, Director (Surveillance), FSSAT, Delhi.
45, 5h. 8.S Ghonkrekta, Director (Enforbemant), FSSAT, Delhi.
46. Sh. 8.B Dongre, Director (F&VP), FSSAL Delhi.
47. 5h. Asim Chaudhary, Director (Admin), FSSATL Delhi.
48. Dr. Dhir Singh, ADG (PFA), FSSAL Delhi.
49. Sh. R.K Saxena, Reputy Director (GA), FSSATL Delhi.
50. Sh. Anil Mehta, Deputy Director (Technical), FSSAI, Delhi.
.51..5h. Rajeev Sharma, Deputy Director (Technical), FSSAT, Delhi.
52. Ms. Vaidehi N. C, Deputy Director (Lechnical), FSSAI Delhi,
53. Sh. Ais Kumar, Deputy Director (WR), FSSAT,
54. Dr. 8. K Halder, SMO, FSSAI Mumbai. '
55.8h. 8.C Kathurie, DARG, PRA.
56. Dr. I.P Dongare, Marketing Officer, FSSAL, De]_hl
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57. Sh. Adesh Mohan, Senior Inspecting Officer, FSSAL Delhi.
52 Dr. SN Ahmed, Assistant Director, TSSAT, Delhi,

59 Sh. P. Karthikeyan, Jirfior Inspecting Officer, FSSAT Delhi.
60. §h. §.K Tiwari, Junior Inspecting Officer, FSSAT, Delhi.
61. Sh. Alok Bisaria, Media consultant, FSSAT, Delhi.

62. Ms. Dhanya ICN, Chemist, FSSAL Delhi.




Agenda ltem 2

Review of Action to be taken bv States/ UTs for transition fmm PFA
to Food Safety and Standards Act following the potification of FSS

rules.

The Food Safety and Standards Act, 2006 was passed by the Parliament with
the objective to consolidate all the present food laws and to have a single regulatory
body. Accordingly the Food Safety and Standards Authority of India (FSSAI) has
been established under the Food Safety and Standards Act, 2006 (34 of 2006) with the
mandate to lay down science based standards for articles of food and to regulate their
manufacture, storage, distribution, sale and import, to ensure availability of safe and
wholesome food for human consumption.

Section 91 of the FSS Aect, 2006, provides for Central Government to make Rules
under the Act. Accordingly Food safety and Standards Authority of India has prepared the
draft Food Safety & Standards Rules, 2011 after extensive consultations/deliberations with
various stake holders. '

The draft rules had been notified in the Gazette of India Extraordinary on 19"

January, 2011 under the notification of Government of India in the Ministry of Health and
Family Welfare inviting objections and suggestions from all persons likely to be affected
thereby. The objections and suggestions received from the publib' within the specified period
on the said.draft Rules have been considered by the Central Government.

Now the Food Safety and Standards Rules, 2011 have been notified in the Gazette of
India vide (3.8.R.362 (E) dated 05.05.2011. These rules shall come in to force after three
months from the date of publication in the official gazette. The notified rules are available on
the FSSAT website. -

States/UTs have to take certain actions, an indicative checkiist of which 1s enclosed.

—
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5.No.

l..\.)

LJ

wi -

7.

5.

Check list of steps to be taken for implementation of FSS Act by

Qtate Governments and TUnion Territories

|

Name of Activity

Constituting a Department of Food
Safety {Section 29(1)}

Appointment of Comuuissioner of
Food Safety {Section 30(1)}

Appointment of Designated Officer
for each district {Section 36}

Appointment of Food Safety
Officers {Section 37}

Systems for registration and
licensing of food businesses
{Section 31}

Mechanism for IT based
registration system- Panchayat/
Municipalities levels upwards
{Section 31}

Strengthening/ upgrading existing
Govt. Food festing labs{Section
43}

I ——————
Appointment of Food Analysts

{Section 45}

Appointnﬂe_nt and notification of
Adjudicating Officers {Section 68}

Action taken Remarks (if any)

.j
- i

‘ﬁ&?éﬂ




S,No. | Name of Activity Action taken Remarks (if any)
10. Establishment of Food Safety
Appellate Tribunal {Section 70}
1. Constitution of Special Court
{Section 74}
12. Appointment of Public Prosecutor/
Additional Public _
Prosecutor/Special Public :
Prosecutor {Section 74}
13. Induction Training to all officers-
Transition from PFA Act to FSSA
Act {Section 16(3)(h)}
14. Food Safety Plan for Local areas,
Panchayats, Municipalities etc.
15. Malking Rules whenever necessary
{Section 94}
16. Preparation of plan proposal for

strengthening Enforcement/
implementation




Agsenda [tem 3

Whistle Blower Scheme

Ministry of Health and Family Welfare has informed that during the meeting of the
Union Health and Family Welfare Minister with State Health Ministers on 13" January,
2011, it was decided that for effective implementation of the provisions of FSS Act, 2006, a
reward scheme may be launched for whistle blowers for information on cases of food
adulteration. The Ministry has directed FSSAI to initiate a whistle blower scheme under
intimation to them at the earliest.

A whistle blower reward scheme exisis in the Centrali Drugs Standard Control
Organization (CDSCO) which is a Central Government scheme giving rewards 10 informers
for providing information leading to seizure of spurious, adulterated, misbranded and not -
of- standard quality drugs, cosmetics and medical devices. The reward is given only when
seizure is confirmed. Maximum reward is upto 20% of total cost of consignment seized and

not exceeding * 25 lakhs in each case. The reward amount is given in three installments of

25%, 25% and 50% of the amount, with the final installment being given after case has been
finally disposed off in favour of Government. Eligibility of the informer and the quantum of
cash reward are decided by a committee constituted for the purpose. Identity of the informer
is kept secret. Investigation is organized in co- ordination with the State Drugs Control
. Administration, and State Drugs Control Authorities take suitable action like prosecution etc.
. depending upon available evidences.

A scheme on the similar lines can be considered for information related to food
adulteration. The issues that need to be kept in view are the innumerable food business
operators in the country, possibility of opening a floodgate of “information” about
adulterations which may be mostly insignificant in nature, implementation of scheme by
State Governments and necessary fund provision, need for deciding on the minimum size or
value of allepedly adulterated consignment to eliminate petty cases, need for indicating the
type of adulterations which will qualify for the scheme etc. '

The views of the State Governments are invited for drafting a Whistle Blower Reward

" Scheme.




Agenda Hem 4

 Information Updation System for States/Ul's

FSSAT has developed a user friendly online software system for the States and Union
Territories to update the information regarding implementation of FSS Act in their state. This
system will facilitate Food Safety Commissioners to update the information related to their
respective state online instead of making physical submission of information to FSSAL Food
Safety Commissioners will have access to the system through FSSAI website using username
and password provided by FSSAL User Manuals on how to use the gnline software system
along with username and password was recently sent to the Food Safety Commissioners of all
~ States/ UTs. The demonstration of the software system was also done during the Third
Central Advisory Committee meeting held on 22" February, 2011.

States/ UTs may come prepared with the status of online reposting system.

' ’z«\ﬁq‘"
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Agenda Item 5

Scheme for underiaking (1) Research & Development, (IT) establishment of
Food Safety centres and (II) Centres of Kxcellence

L Research & Development:

Based on the research and development mandate of FSSAL applications for research work
will be elicited from institutions across the country. These applications will be competitively
evaluated and suitable ones recommended to the FSSAL The capability of these
organizations to write appropriate proposals also need 1o be developed to ensure completion
of the project within the defined time frame. Progress of the work will be reviewed
periodically and completion facilitated.

T Foed Séafeﬁ“y‘ Cenfres:

Food Safety Centres are expected to be located in research organizations and universities
spread across the country that have the basic minimum facilities for academic work and food
testing. They will function as outreach centres for FSSAT to carry out training to regulatory
and other staff, providing scientific advice in respect of surveiliance of food safety, carrying
out surveys ete, interpretation of surveillance data ete. The selected institations will have 1o
be identified on the basis of transparent criteria, the protdcol to be followed by them, the
deliverables as well as the financial support involved.

T4T. Centres of Excellence:

The institutions to be identified as “Centres of Excellence” will be having national and
international reputation in their respective areas. FSSAT will separately enter into a MoU
with these institutions, identifying the priorities for research and collaborative work. The
selected agency will have to identify suitable institutions based on the mandate and research
priorities of FSSAIL the technical excellence and capabilities of the institutions involved and
the contents of the MoU fo be executed and implemented with these institutions.




Apenda [tem 6

Preparation of States for online Licensing and Registration system

The Food Safety and Standards Authority of India (FSSAI) has been established
under Food Safety and Standards Act, 2006 -which consolidates various acts & orders that
have hitherto handled food related issues in various Ministries and Departments.

Section 31 of FSS Act provides for licensing & registration of food business. FSSAI
has prepared Draft Food Safety and Standards Regulation, 2010 under which Chapter 3 gives
details about procedure for licensing & registration of all Food Business Operators.

Hence Licensing or Registration of Food Business Operators (FBOs) shall be an
important activity under FSSAL. This activity will be undertaken at three levels,Central
licensing, State level licensing and Registration of all Food Business Operators not covered.
under licensing.

This Central Licensing shall be .administer?d by the Regional Offices of FSSAIL The
State licensing will be taken up by Designated Officers for respective districts.

It is envisaged that the entire Licensing, Registration and Monitoring operation be IT-
enabled and all activities related to Licensing, Registration and Monitoring must be
undertaken through a computerized work flow system.

The FBO is also required to submut regular returns on the operations (monthly in case
‘of milk and annual in case of others) which would enable FSSAI to evaluate the continuance
of the applicability of the Central License on the FBO. '

Considering the above requirements and the limited time available for putting in place
the system, it is initially proposed that the IT enabling of Central Licensing and Monitoring
be taken up immediately. State Licensing and Registration system for FBOs will also be build
up on the same lines. '

The indicative steps would be:
Stage 1:

e Conceptualization of IT framework and Development of software modules to
administer the IT enabled Licensing and Repistrafion system

e - Identification and establishment of food safety licensing assistance centers in the pilot
~ location -

o Kstablishing hybrid system for online and manual application through the identified
food safety licensing assistance centers

. Maintenance of FSSAI Licensing/ Registration related queries and info through
website. ‘
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e Recording and maintenance of offline and online data during pilot
e Recording and maintenance of complaints from applicants

o The system should enable not more than one visit by the applicant and should ensure
submission of all documents, feeding of requisite data in the system, automatic
generation of an Unique Identification no and date of inspection.

Stage 2: This involves compilation of reports of the stage 1 and rolling out the IT plan

~ (hybrid system of online and offline) across districts with each district supported by a food
licensing unit.

Stage 3: This stage will involve devising and administering trapsition from the hybrid
system to completely online system.

_ The preparedness of the States needs to be sought for the implementation of IT
enabled Online Licensing and Registration system.

&
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Avenda ltem 7

Requirement of funds for implementation of FSS Act

The notified FSSATI Rules lay down the govemance structure of the Act and role of
various implementing agencies. The implementation of FSS Act in States will add to the
quentum of work for the State in terms of designating the new functionaries, introducing the
provisions of new Act like food recall procedure, upgrédation of regulatofy mechanisms,
licensing & registration system. States would thus require adefjuate funds for logistics
arrangement for new structures, offices, regional offices, enforcement staff, laboratories staff,
subordinate staff for Food Safety Commissioners, Designated Officers, Adjudicating
- Officers, Tribunals, Food Safety Officers, arrangements for training of ofﬁcials, transport for
Food Safety Officers, Reward system, IT infrastructure, Up gradation of existing labs to
NABL standards.

The State Governments, may like to assess the requirement for central assistance, if
any required and may furnish the details of estimated expenditure to FSSAI for inclusion in

the 12" Plan (2012-2017).
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Agenda Item 8

Any Other Item With the Apprﬁvéi of Chair
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